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The other parent desired that the
existing ceiling of Rs 1,000 pm
should be raised to Rs. 1,500 p.m. for
allowing exemption in school fees.

(c) It has beren decided to continue
for the present the existing income
Timits.
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Crime Situation in the Country

2173 Shri Harish Chandra Mathur:
Will the Minister of Home Affairs be
pleased to state:

(a) whether any survey has been
made of the crime situation in the
country in general and in the Union
“Territories in particular;
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(b) whether Police force s ade-
quately equipped to meel the situa-
tion and if any deficiencies are felt,
what those are; and

(c) the steps Government propose
to take to improve the situation?

The Deputy Minister in the Minis-
try of Hoeme Affalrs (Shri L N
MHshra): (a) to (c). As main-
tenante of law and order and police
administration are State subjects, the
crime situation is reviewed periodi-
cally by the State Governments and
appropriate steps taken by them to
remedy the deficiencies in their police
forces and equipment and to keep the
crime under control.

As regards Union Territories, the
crime situation is reviewed periodical-
Iy by the Administrations/Union
Territory Governments. The strength
of police force and its equipmen: are
alsp reviewed periodically. Senior
pulice officers of the Government of
Indiz were deputed to Union Terri-
tories of Manipur, Tripura, Goa, Daman
angd Diu, Pondicherry and Dadra and
Nagar Haveli, to study police set up
and 1o recommend measures for im-
provement. In Delhi, steps are being
taken to augment the strength of the
police force to make it more cfficient
and better equipped. It is also pro-
posed 1o establish 5 Forensic Science
Laboratory in Delhi under the control
of the CB.IL

Teaching of Sclence in Madhya

Pradesh Schools
[ Bhri Vidya Charan Shukia:
| Shri A. S. Salgal:
: Ghrl J. P. Jyotishi:
2174.  Shrl Wadiwa:
Bhri :

| Chandak:
| Shrimati Minimata:
Will the Minister of Education be
pleased to state:

(a) whether an inqQuiry has beem
made with regard to the supply o
équipment for the feaching of science
in the Higher Secondary Schools In
Madhya Pradesh:

(b) the number of Higher Secon-
dary Schools in Madhya Pradesh





